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into the working of Nattonaljsed 
Banks in the country recently;

(b) if so, the composition of the
study team;

(c) whether the study team has 
since submitted its report to Govern-
ment; and

(d) if so, the salient features of
the report?

THE MINISTER OP FINANCE 
(SHRI YESHWANTRAO CHAVAN):
(a) No, Sir.

(b) to (d). Does not arise.
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Impact of proposed revaluation of
Mark and floatation of other 

Currencies on Indian Rupee

*659. DR. H. P. SHARMA: Will the
Minister of FINANCE be pleased to
state the precise assessment of the
impact of the proposed upward reva-
luation of the West German Mark
and the contemplated collective float
against dollar by a Group of Six
Common Market countries, on the
Indian rupee? -

THE MINISTER OF FINANCE 
(SHRI YASWANTRAO CHAVAN):
After the revaluation of West Ger-
man Mark and |oint float by the
Group of Six Common Market coun-
tries which became effective aft*r the
major foreign exchange markets re-
opened on 19th March, 19/3. the
pound sterling has tended to appre-
ciate marginally. There has been a 
corresponding appreciation of the
Indian rupee in relation to the curren-
cies of the six countries of the EEC.
The situation in the exchange mar-
kets is highly fluid and uncertain.
This uncertainty can no doubt be
harmful for our exports. However,
it is difficult to assess at this stage its 
impact

Rural Savings Scheme

*660. SHRI CHIRANJIB JHA: Will
the Minister of FINANCE be pleased 
to state:

(a) the total amount collected under
the National Savings Scheme during
1972 and the amount received from
the rural areas;

(b) whether Government propose
to implement ‘Rural Savings Scheme* 
with the co-operation of Fertiliser
Corporation of India, Gram Pancha- 
yats and State Governments; and

(c) the outlines of the Rural Sw-
ings Scheme?
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THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCF (SHRI- 
MATI SUSHILA ROHATCT): (a) A
statement showing the amount of
small savings collections through
rural and urban Post -Offices, State- 
wise, during xhe financial year 1071- 
72, is laid on the Table of the House.

Shwttar particulars tor the swbsequeat
period are not yet avattiable.

(b) and (c). There is no separate
fcural Savings Scheme, as sudh. A
statement indicating the steps tatoen 
to mobilise rural savings is laid on 
the Table of the House.

Statement I
(In lakhs of Rupees)

Name of Circle 'State
Collections

Rural Urban
Port Post
Offices Offices

Total

x. Andhra Pradesh . 9,37 15,P3 24,40

2. Assam, Meghalaya, Manipur, Arunachal, Nagaland, 
Triput a and Mizoram 9,51 15,33 24,84

3. Bihar . . . 29,9a 39,42 69,34
4. Delhi 19 36*67 36,86

5. Gujarat 25,56 2J,7I 51*27
6. Jammu and Kashmir 1,77 4 , 0 6,07

7. Kerala 12,59 9.90 22,49

8. Madhya Pradesh 4,15 21,4 25,79
9. Maharashtra 30*1 n5,97 146,38

10. Mysore 4,70 18,80 23,50
xi. Orissa 8,11 16,64 24,75
X2» Punjab, Haryana asd Himachal 27,49 60,93 88,42

13. Rajasthan 3,63 9,94 13,57
14. Tami Nadu 16,20 38,10 54,30
15. Uttar Pradesh 42,48 94,97 137,45
x6. West Bengal 28,93 59*41 88,34

Tot al 5&2,76 887.77

STATEMENT U

1. Master Plans have been drawn
up to canvass for savings in more
affluent rural areas on a selective
basis, in particular the cash crop in-

comes of sugar cane, Tobacco, Pota-
toes and Wheat

2. Special campaigns were taken up
during the Rabi and Kharif harvest
with the help of the Food Corpora-
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tion of India, Marketing Socic'it s, 
State Governments and othei procure-
ment agencies functioning at the
purchase centr«*s. With their help,
the more affluent and the middle rung
of farmers who arp paid through 
cheques at the mandis were contact-
ed by the staff of the National Sav-
ings Organisation, Marketing Commit-
tees, Authorised Agents, etc. Invest-
ments were made on the spot. Dur-
ing the Rabi drives in, the States of
Punjab, Haryana. Rajasthan and 
Uttar Pradesh, Rs. 4.75 croros were
collected in small savings at lhece 
various centres last year.

3. Extra Departmental Branch Post-
masters are aJlovrnd commission at
1 per cent cm deposits in 3 and 5 
Yoar Time Deposit accounts made at
their office counters. Extra Depart-
mental Branch Postmasters a-e also
pa-d 1 per cent of the increase m
balance in the *P O SJBs. in exrers
of R3 500, as compared to t^r balance
m the previous ynar as coir mics»on.
During the period April—Ticccinbc1*,
1972, 22941 village PostmasVrs out of 
the 08625 were trninei in the work
and they seourod collections amount-
ing to Rs 1 38 crores.

4. To promote Iocs! enthusiasm and 
Rs. 150 are awarded to each Block/
Panchayat Pramuk*i securing the 
highest collection ir the orr>a during
the special drives arrange 1 for pub-
licising Small Savings.

Contract for Construction M Hall of
Nations and Hall of Industries

at Asia *72

6251. SHRI a  S. PANDEY: Will
the Minister of COMMERCE be
pleased to state:

(a) whether the contract for cons-
truction of Hall of Nations and Hall
of Industries and some other build--

ings at Asia 72 Fair in New Delhi
was given to M/s. Puri Con .tructionr
Private Limited cn tender basis;

(b) whether the tender submitted
by the above firm was the Jowest 
and if not on whit grounds the Gov-
ernment awarded the construction 
contract to the said firm;

(c) whether this firm was advanced 
a big sum of money to start the cons-
truction but its work has be*»n found
lower than the accepted standard;
and

(d> whether Government have con-
ducted any inquiry into this aspects 
and if so, the outcome thereof?

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI
A. C. GEORGE): (a) Ye?, Sir. The
works of Hall of Nations and three
units of Hall of Industries were
•awarded on tender basis % M/s. Puri
Construction (P) Ltd. The work of
4th Unit of TnJustrics was however
awarded without call of tenders, but
on the same ra*es, terms and cordi- 
tions as for the Hall of Nations and
3 units of Hall of Industries, as ap-
proved by the Works Advisory Bo&rd, 
Ministry of Works and Housing.

fb) Yes, Sir.
(c) No advance was paid to start

the construction. However, the firm 
was paid advance against .staging 
materials brought at site, later on,
strictly as per terms and conditions
of the agreement against Indemnity
Bond and Bank Guarantee We are 
ensuring that the construction work is 
of requisite standard.

(d) Question doe* not arise
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♦Post Office Savings Banks.




